
BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

Original Application No. 391/2024 

 IN THE MATTER OF  

News item titled "Blast at firecracker factory in UP’s Kaushambi kills 

seven" appearing in The Hindu dated 26.02.2024  
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1.  Certified Copy of Order dated 22.07.2025 

passed by the Hon’ble Allahabad High 

Court in Application U/S 528 BNSS No. - 
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